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Entry of Pakistani Nationals on Forged 

Documents 

322. SHRI SHIV PRATAP MISHRA: Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether it is a fact that some Nationals 
of Pakistan have recently entered into India 
on the basis of forged travel documents; and 

(b) if so, what are the details in this regard 
and steps taken by Government in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESH PILOT): (a) and (b) There is no 
report of significant problem 

of pak nationals coming to India on forged 
documents, except in some cases. Powers, 
under the Foreigners Act. 1946, have been 
delegated to the State Government to take 
necessary action, including the prosecution 
and deportation of such Pak nationals. 

Citizenship of Tribal Refugees in South 

Tripura Camps 

323. SHRI SHIV PRATAP MISHRA: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact that the Bangladesh 
Government has questioned the citizenship of 
more than 300 tribal refugees, sheltered in six 
South Tripura camps for the past eight years; 
and 

(b) if so, what are the details in this regard 
and the steps taken by Government in the 
matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P.M. SAYEED): (a) No, Sir. 

(b) Does not arise.  
Complaints Against ITBP Deputationists 

324. SHRI GHUFRAN AZAM: Will 
the Minister of HOME AFFAIRS be 
pleased'to state: 

(a) the number of SP level officers who 
have been on deputation from Indo Tibetan 
Border Police (ITBP) to Punjab Police; 

(b) whether Government are aware of 
adverse reports appearing in certain sections 
of press in Punjab about the grave acts of 
omission* and Commission by some of such 
deputationists; 

(c) whether some important and 
responsible political leaders of Punjab have 
demanded action against some ITBP 
deputationists for their misdeeds and. whether 
any high level vigilance enquiry conducted 
against some of such ITBP deputationists has 
found then quilty; and 

(d) if so, the complete details in this 


